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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 07.02.2020 (FRIDAY) 

COURT IV 

10:30 AM 
 

 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    I.A. No. 303 of  

2020 in Comp. App 

(AT) No. 184 of 

2019 
 

 

M. Appayya & Ors. 

Vs. 

M. Chandra Sekhar Rao & Ors. 
 

Anshuman Sharma  Dhruv Gupta 

 

  For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 1231 of 

2019 

Anand Sonbhadra, R.P. of Shubhkamna 

Buildtech Pvt. Ltd. 

Vs. 

Arham Escon Pvt. Ltd. 
 

Simran Jyoti Singh Rakesh Sinha-R1 

3.  Comp. App. (AT) 

No. 249-250 of 

2019 

 

Asha Kiran. 

Vs. 

Union of India. 
 

With 

Sreenita 

Ghoshdastidar 

Kasan Khanna 

4.  Comp. App. (AT)  

No. 251-252 of 

2019 

AAkanksha Bawa. 

Vs. 

Union of India. 
 

Sreenita 

Ghoshdastidar 

Kasan Khanna 

5.  Comp. App (AT) 

No. 333 of 2019 

 

Simrat Chadha 

Vs. 

Shilpi Sharanya Apparel and Home 

Linen Pvt. Ltd. & Ors. 
 

Namitha Mathews 

 

 

Pawan Bhushan-

R2 

6.  Comp. App. (AT) 

No. 364 of 2019 
 

Anasurya Mantena & Anr. 

Vs. 

Lexus Technologies Pvt. Ltd. & Ors. 

 

Nithin Chowdary 

Pavuluri 

 

 

  For Hearing 

7.    Comp. App (AT) 

392 of 2017 

 

Part Heard 

Gireesh Kumar Sanghi&Anr 

Vs. 

Ravi Sanghi&Ors 

With 

Dhruv Gupta AnirudhWadhw

a (R-1 to 4) 

8.  Comp. App (AT) 

393 of 2017 
 

Part Heard 

Gireesh Kumar Sanghi&Anr 

Vs. 

AGA Publications Ltd. & Ors 

Dhruv Gupta Y.Suryanarayan 

a 

9.  Comp. App. (AT) 

No. 11 of 2019  

& I.A No.1328 of 

2019  

Part Heard 

Gaurangika Patel & Ors. 

Vs. 

Doloo Tea Co. (India) Ltd. 

 

Chitraanshul A. 

Sinha 

Kunal Singh 
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10.  Comp. App. (AT) 

No. 213 of 2019 

 

 

Boorugu Ramaswamy Goud & Ors. 

Vs. 

Adarsha Automotives Pvt Ltd & Ors. 

J. Sagar  Naresh Kumar 

Sangam-R23 to R26 

Krishna Rao Inturi-

R1 

S. Chidambarm-

R2 

Nitini Chowdhary-

R7 

11.  Comp. App. (AT) 

No. 320 of 2019 

 

Late. Mona Aggarwal. 

Vs. 

Ghaziabad Engineering Company Ltd. 

& Ors. 

Chandan Dutta Javed Akhter-R2 

 

Copy to: - 

 

1. Notice Board                                                                                                             By Order 

2. Reception           

3. Record File                                          -sd/-  

4. Website: www.nclat.nic.in                                                                                    Registrar       

http://www.nclat.nic.in/

